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facilities in all the villages of Chhota 
Nagpur and Santhal Parganas of 
Bihar; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN 
THE MINISTRY OF INFORMA-
TION AND BROADCASTING 
(KUMARI GIRI J A VYAS): (a)
and (b) Whereas two high power 
and seven low power TV transmitters 
and one TV transposer are already 
functioning in Chhota Nagpur divi-
sion and Santhal Parganas district of 
Bihar, a scheme for the augmenta-
tion of power of the existing 1 KW 
transmitter at Dal tonga nj in Chhota 
Nagpur division to 10 KW is under 
implementation as a spill-over scheme 
from the VTI Plan. It has also been 
decided in principle to set up three 
additional low power TV transmitters 
in this division, one each at Gumlu, 
Hazaribagh and Lohardaga. The 
establishment of these transmitters 
would benefit both rural and urban 
population falling within their res-
pective coverage areas. Further ex-
tension of TV service in the area de-
pends upon the availability of re-
sources for the purpose.

Quantity of wheat allotted to Megha-
laya

1119. SHRI PETER G. MARBA- 
NIANG: Will the Minister of
FOOD be pleased to state:

(a) the total quantity of wheat 
allotted to Meghalaya meant to be 
crushed in the State itself from Jan-
uary, 1991 to June, 1991; and

(b) the names i,nd locations of 
Shakti Mills and the quantity allotted 
to each Mill for crushing the wheat 
so allotted?

THE MINISTER OF STATE OF 
THE MINISTRY OF FOOD (SHRI 
TARUN GOGOI): (a) and (b>
Wheat is allotted to State Govern-
ments from the Central pool for dis-
tribution through Public Distribution 
System. The quantity being allot-

ted to Meghalaya since January,
1991 is at the rate of 2500 tonnes per 
month.

No wheat is allotted to States for 
being given to roller flour mills for 
crushing. After de-control of the 
roller flour milling industry in 1986, 
the mills are supposed to make their 
own arrangements for purchase of 
wheat. As no allotment is being 
made to mills, details like names 
and locations of mills are not main-
tained by the Ministry of Food.

Production capacity oi National Fer-
tilizers Limited

1120. SHRI D1GVIJAYA SINGH: 
Will the PRIME MINISTER be
pleased to state:

(a) whether National Fertilizers 
Limited propose to double its capa-
city of gas-based fertilizer plant at 
Vijavpur, Madhya Pradesh;

*b) if so. the details thereof and 
the reasons for delay in sanctioning 
the project: and

(c) the likely investment for doub-
ling the capacity of this plant and the 
foreign exchange involved therein?

THE MINISTER OF STATE IN 
THE MINISTRY OF CHEMICALS 
AND FERTILIZERS (DR. CHINTA 
MOHAN): (a) Yes, Sir.

(b) and (e) The details of the pro-
ject are given below:

(i) Additional 
production 
capacity

(ii) Estimated 
project cost

1350 tonnes per 
day (tpd) of 
ammonia/2200 
tpd of urea.
Rs. 694.56 
crores.

(iii) Likely foreign Rs. 290.80 
exchange crores.
expenditure

(iv) Feedstock Natural Gas.
The delay is due to non-finalisation 

of the VII! Five Year Plan.




